\ 2021 TEM NO. 43 COURT NO. 4 SECTI ON XVI

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CIVIL APPEAL NO. 3295 OF 2003

STATE BANK OF INDIA & ANR Appel | ant (s)
VERSUS
MS. SINGHANIA R FLOUR M LLS P. LTD. &ORS. Respondent ( s)

(Wth appl n(s) for permssion) (for final disposal)

Dat e: 14/02/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE C K. THAKKER
For Appellant(s) M . R Sundar avar dan, Sr. Adv.
M . Ram al Roy, Adv.
M. C. G Sivakumaran, Av.
M. R N Keshwani, Adv.
For Respondent (s) M. Uday U. Lalit, Adv.

M. Ratan Kunmar Choudhuri, Adv.

M .M P. Jha, adv.
M . Ram Ekbal Roy, Adv.
M . Har shvar dhan Jha, Adv.

M. Anil K. Chopra , Adv

UPON hearing counsel the Court nade the foll ow ng



ORDER

W have al r eady grant ed
April. W

reaffirmthat order.

(Usha Bhar dwaj )

P.S. To Registrar

| eave

by or der

(Madhu Saxena)

COURT MASTER

dat ed

7th



